\ 2141 TEM NO. 104 COURT NO. 11 SECTI ON 1|

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 193 OF 2005
Al ZAZ & ORS. Appel lant (s)
VERSUS
STATE OF U. P. Respondent ( s)

(Wth office report )

Dat e: 04/03/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. P. NAOLEKAR
HON BLE MR, JUSTI CE LOKESHWAR SI NGH PANTA

For Appellant(s) M. Rajesh, Adv. (Not present)

For Respondent (s) M. Praveen Swarup , Adv (Not present)

UPON hearing counsel the Court made the follow ng
ORDER
Case called out.

None appeared for the parties.

Li st after four weeks.

(K. K. Chaw a) (Neeru Bala Vij)
Court Master Court Master



